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S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
REGULAR 

MATTERS     

1  E/52610/2018  
ANAND 

CHOUDHARY  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. KRISHNAMOHAN 

MENON/DR  

krishna@mimansalaw.in 

 

2  E/52611/2018  RAJIV DROLIA  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. KRISHNAMOHAN 

MENON/DR  

krishna@mimansalaw.in 
 

3  E/52612/2018  

DROLIA 

ELECTROSTEEL 

P LTD  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. KRISHNAMOHAN 

MENON/DR  

krishna@mimansalaw.in 
 

4  E/52886/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 

UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 

 

5  E/52887/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 

UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 
 

6  E/52888/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 
UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 
 

7  E/52889/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 
UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 
 

8  E/52890/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 
UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 
 

9  E/54042/2018  

JUGAL 

KISHORE 

VANASPATI 

PRODUCTS PVT 

LTD  

COMMISSIONER 

Of CENTRAL 

GOODS AND 

SERVICE TAX 
EXCISE CUSTOMS, 
UDAIPUR  

M MAHIPAL & 

COMPANY CA/DR  

office@mmcindia.co.in 
 

  



10  E/53269/2018  
RATHI TMT 

SARIA P LTD  

COMMISSIONER 
OF CENTRAL 

GOODS AND 

SERVICE TAX, 

CUSTOMS AND 

CENTRAL 
EXCISE,ALWAR  

Krishna Kant, 

Advocate./DR 

 

11  E/53274/2018  
SHRIVATS 

RATHI  

COMMISSIONER 
OF CENTRAL 

GOODS AND 

SERVICE TAX, 

CUSTOMS AND 

CENTRAL 
EXCISE,ALWAR  

Krishna Kant, 

Advocate./DR  

12  E/50034/2019  

RAGHU 

NANDAN 

CHHIMPA  

COMMISSIONER 
OF CENTRAL 

GOODS AND 

SERVICE TAX, 

CUSTOMS AND 

CENTRAL 
EXCISE,ALWAR  

IP/DR 
 

13  E/50078/2019  

TAMRA DHATU 

UDYOG PVT 

LTD  

COMMISSIONER 
OF CENTRAL 

GOODS AND 

SERVICE TAX, 

CUSTOMS AND 

CENTRAL 
EXCISE,ALWAR  

IP/DR 
 

14  E/50156/2019  

GHANKUN 

STEELS PVT 

LTD  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

MIMANSA LAW 

OFFICER../DR  

parul@mimansalaw.in 

 

15  E/50157/2019  

SHRI BIMAL 

KISHORE 

KHETAN  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

MIMANSA LAW 

OFFICER../DR  

parul@mimansalaw.in 
 

16  E/50158/2019  

RAGHUVEER 

CONCAST PVT 

LTD  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. K. Anand, 

Advocate/DR  

kkanand_6@yahoo.co.in 
 

17  E/50159/2019  
CHAND 

SINGHAL  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. K. Anand, 

Advocate/DR  

kkanand_6@yahoo.co.in 
 

18  E/50160/2019  
INDER MOHAN 

SINGHAL  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K. K. Anand, 

Advocate/DR  

kkanand_6@yahoo.co.in 
 

19  E/50162/2019  RAJESH TOLA  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

MIMANSA LAW 

OFFICER../DR  

parul@mimansalaw.in 
 

20  E/50163/2019  

MARUTI 

FERROUS PVT 

LTD  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

MIMANSA LAW 

OFFICER../DR  

parul@mimansalaw.in 
 

21  E/52365/2019  

ROTOCAST 

INDUSTRIES 

LIMITED  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K.K.ANAND, 

A.K.PRASAD,SURABHI 

SINHA,PRIYANKA 

GOEL,/DR  

kkanand_6@yahoo.co.in 

 



22  E/52367/2019  
SUSHIL KUMAR 

MALANI  

Commissioner of 

Central Excise and 

Service 

Tax,RAIPUR  

K.K.ANAND, 

A.K.PRASAD,SURABHI 

SINHA,PRIYANKA 

GOEL,/DR  

kkanand_6@yahoo.co.in 

 

23  E/50801/2020  

DELTA 

ELECTRONICS 

INDIA PVT LTD  

COMMISSIONER, 

CGST-

DEHRADUN  

PDS LEGAL 

ADVOCATE & 

SOLICITORS 

(DELHI)/DR  

sanjay1.sharma@pdslegal.

com 

 

24  E/50207/2021  
SANJEEV 

GUPTA  

ADDITIONAL 

DIRECTOR 

GENERAL 

(ADJUDICATION

), DGGSTI-DELHI 

SOUTH  

V. Lakshmikumaran. 

Adv./DR  

narasimhan.l@lakshmisri.c

om 

 

25  E/50352/2021  

RPG 

INDUSTRIAL 

PRODUCTS P 

LTD  

ADDITIONAL 

DIRECTOR 

GENERAL 

(ADJUDICATION

), DGGSTI-DELHI 

SOUTH  

V. Lakshmikumaran. Adv./ 

Mr. Mihir Ranjan Spl. 

counsel for Deptt.  

narasimhan.l@lakshmisri.c

om 

 

26  E/50488/2021  
PREM HEENA 

PVT LTD  

COMMISSIONER, 

CENTRAL 

EXCISE & CGST-

JODHPUR  

RUPESH KUMAR, 

ADVOCATE/DR  

rupeshkumar.office@gmail

.com 

 

27  E/50822/2021  

A N 

MANUFACTURI

NG PVT LTD  

COMMISSIONER, 

CGST-ALWAR  

G.G.GUPTA & 

UTKARSH GUPTA, 

ADVOCATE./DR  

gggupta12@gmail.com 

 

28  E/50872/2021  
SURYA ROSHNI 

LTD  

PRINCIPAL 

COMMISSIONER, 

CGST-BHOPAL  

V. Lakshmikumaran. 

Adv./DR  

narasimhan.l@lakshmisri.c

om 

 

 

 

Prepared By: chandanchanchal 
 

Verified By CM 

Dy. Registrar 

(EXCISE Appeal Branch) 
 


